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1 Input your CNR number on the Home tab and tap Search.

=

The app will display the full Case History.

1 Tap any category (e.g., Hearing History or Orders) in Case History to expand the detailed

records.

Services for High Courts and District Courts

Quick Links
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émmmcc Judgement E-pay
o 3] a
efiling NJDG virtual court
Help & Support
? ® o
Help Disclaimer Contact Us
New Version 3.0 Available
Disclaimer
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Case Details
Case Status
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Case History
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Registration Number 1709/2025

Registration Date 13-05-2025

MHAU030111792025

CNR Number

Case Status

QR Code

Petitioner and Advocate

Respondent and Advocate

Act

FIR Details

= DISTRICT COURT : & CaseHistory 08
Home CHIEF JUDICIAL MAGISTRATE,
Case Details
| Enter CNR number
MHAU030111792025 Q Case Type CriMA.
or Filing Number 11179/2025
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Filing Date 13-05-2025
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Case Details
Filing Number  Sessions Case/2048/2021
Filing Date 27-07-2021
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Case Status
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First Hearing Date 27-07-2021
Next Hearing Date 09-04-2026
Case Stage Evidence Part Heard
Court Number and Judge 6 - District Judge-1 and Add
Last Business Date 27-07-2021

Qr Code-----

Petitioner and Advocate
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Subordinate Court Information
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Case Details

Case Status
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Petitioner and Advocate

Respondent and Advocate
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|
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Case Details Case Number:- Sessions Case/2048/2021
Last Business Date 27-07-2021
1A Number Businesson  Hearing Date  Business
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QR Code
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FIR Details |
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Subordinate Court Information | M 9
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Petitioner and Advocate
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Case Details

Case Status

QR Code

Petitioner and Advocate

Respondent and Advocate

Act

IA Status

FIR Details

Subordinate Court Information

Court Number and

Civil Judge J.D. JM.F.C.
Name RN

Case Number and Year R.C.C.- 0000098 - 2021

Case Decision Date 15-07-2021
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QR Code
Petitioner and Advocate
Respondent and Advocate
Act
IA Status
FIR Details
Subordinate Court Information
Case History

Case Transfer Details

Transfer  From Court Number To Court
D
Judge
14-06-2022 21 - District Judge-14 6 - District
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Respondent and Advocate
Act
IA Status
FIR Details
Subordinate Court Information
Case History

Case Transfer Details

Interim Orders

| 1
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| 1

i
i Order Order Date Order Details i
i Number H
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H 1 26-08-2021 ORDER |
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Interim Orders

Processes

Process ID Process Date Process Title

PMHAUO10037 16-08-2024  Summons to

722021_1_1 witness [Sec. 61
and 244]
PMHAU010037 06-09-2024  Warrant of arrest
722021_2_1 [Sec. 70]
| PMHAU010037 18-06-2025  Summons to
| 72202131 witness [Sec. 61
| and 244]
| PMHAU010037 04-07-2025  Summons to
1 722021_4.1 witness [Sec. 61
and 244]
PMHAU010037 02-09-2025  Summons to
72202151 witness [Sec. 61
and 244]
PMHAUOD10037 02-09-2025  Summons to
722021.5.2 witness [Sec. 61
and 244]
PMHAUO010037 02-09-2025  Summons to
722021.5.3 witness (Sec. 61
and 244]
PMHAUO010037 02-09-2025  Summons to
722021.5.4 witness [Sec. 61
and 244]
PMHAUO010037 03-11-2025  Summons to
722021_6_1 witness [Sec. 61
and 244]
PMHAU010037 03-11-2025  Summons to
722021_6_2 witness [Sec. 61
and 244]

PMHAU010037 03-11-2025  Summons to
2099091 I a
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Filing Number

Filing Date

Registration Number

Registration Date

o | = B

My Cases

3.3 v dzA O]
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Case Stage
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Select Case Status from the main navigation
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Select the required search option
Enter the necessary details and proceed
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1. Select theCase Numbeoption
2. Enter the required details:
1 Court Complex

i Case Type
M Case Number
1 Year

3. Select the Go option to proceed
daSR 2y (GUKS SYUSNBR RS{l A

I 2F Yl GOKA
tAadE GKS /+asS 1 Aad2Ne

f26Ay3 da$s

e

>

Q)¢

ml—h
>
QX

—~

f
YSRI |

tF3aAsT




S/ 2dNIa { SNPAOSaE az2oAt

_ - Tt - " .

= DISTRICT COURT : € Search by Case Number & Search by Case Number
------------------------------------ Select court complex*
Case Status Select court complex*
MOIGOMIBIDistrict and Sessions - RGEAGEERE District and Sessions v
DHSDROIRR v RO
| -
Frmmm———m1 Belect case type* Select case type
] i .
! | & Select Case Type v R.C.C. - Regular Criminal Case v
: L &3
| Case Number | Party Name
| EP I — nter Case Number* Enter Case Number*
E = | Enter case number 2129
. I
:
i
Filing Number FIR Number eart Year™
Enter year 2018
sl | P
E R— .
e

Total Number of establishments: 0 »| Total Number of establishments: 3

Q Chief Judicial Magistrate , SG#SEEBHEGY.
L1,

aves Case Type/Case Petitioner/
Caveat SrNo  \umber/Case Year Respondent

Pre Trial Application e e
= : N = AN B
@ s B =) A ] o | =)
Home Case Status Cause List My Cases Home Case Status Cause List My Cases Home Case Stalus Cause List My C:
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1. Select the Filing Number option

2. Select the Court Complex from the list
3. Enter the Filing Number and Year

4. Select the Go option to proceed
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Case Status Court Complex* Court Complex*
RTR— » r—— . REEHGHESE District and Sessions v RaetEEaOistrict and Sessions v
88% Filing Number* Filing Number*
ON 1" n
Case Number Party Name

= Wear* Year*

! I ! o 2023

: 1 qﬂ 2023

1 ===

| Filing Number | FIR Number b

i
i :

N I T | e mm i m e,y

|

|_\0\.\ ' Total Number of Establishments in Court Complex: 3 1

Advocate Act Total number of cases: 4

1
| Chief Judicial Magistrate , Agranigaliaki(1)
|

o=1) 20

i
|
i
i
i
1
i
o H i
= 1
o= ﬁ I SrNo Case Number Party Name H
= Sl 1 5
1
Case Type Caveat i
1
1 R.C.C./11/2023 The State of 5
1 ROPRAAOERA Vs 1
1
~ | 1
1
=, i DRBASHRNK :
o @ =0 ; .
i
Home Case Staty Cause List My Cases 'l 1
i 0 < o s = @ 3fs =
Home Case Status Cause List My Cases
Home Case Stat Cause List My Cases
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1. Select the FIR Number option

2. Select the Court Complex

3. Select the Police Station

4. Enter the FIR Number and Year

5. Select the case status option (Pending, Disposed, or Both)

6. Select the Go option to proceed
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Case Status Court Complex* Police Station*
- o Astraratbad District and Sessions ~ BB ERARROTHRIGK v
Police Station* FIR Number
8&% TABOTHRRRIT RN ~ 135
Case Number Party Name
IR Number our
E :- ----- -““: 138 2018
= Gy g
Filing Number i FIR Number i ear Pending () Disposed () Both
E— - 2018
= Pending Disposed Both HE
____________ H Total Number of Establishments in Court Complex: 3
Advocate Act i ----------------- 1‘ i Total number of cases: 1
:!,j RESET i Chief Judicial Magistrate , Abiisigiitisdi(1)
"
Zél i so = Ellsnbetf Party Name
aveat H ‘ear
1 2 135/2018  The State of
I ! 1879/201¢ TR
o Bk B e s i
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1 Datewise Case List for cases listed on a specific date
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1. Select the Advocate search option

2. Choose Advocate Name

3. Enter the Advocate Name in the provided field
4. Select the Go option to proceed
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Select the Advocate search option

Choose Batode

ALISOATAO

€ Search by Advocate

{Court Complex*
Aoergelied, District and Sessions
'Search by*
©) Advocate Name
Bar Code

Date Case List
/Advocate*

HOH00K

@) Pending Disposed

Both

RESET

Total number of cases: 50

Total Number of Establishments in Court Complex: 3

Chief Judicial Magistrate , Aorargaliesh(8)
District and Sessions Court, Aucaigelinc(28)

Civil Court Senior Division, s abiad(14)
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Select the Go option to proceed
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Search by Advocate
Case Status Court Complex* Court Complex*
AorergaisesbDistrict and Sessions v KeRabidta®District and Sessions )

\Search by*

{Search by*
8&% Advocate Name

Advocate Name

@

Case Number Party Name ®) Bar Code

©) Bar Code
Date Case List Date Case List
l |Advocate Bar Code* |Advocate Bar Code*
Filing Number FIR Number AR e 202K PR B TORK
D Peading () Disposed. ) Both %) Pending () Disposed () Both
__________________

L= ! L
1 l RESET
.

RESET
Total Number of Establishments in Court Complex: 3
> ( ) Total number of cases: 34
Chief Judicial Magistrate , Atraigabad(19)
Caveat
District and Sessions Court, AUISHGHEEE(12)
o~
s & =0 Civil Court Senior Division, AUéHgEsEd (3)
Case Status Ca My Cases
; s B =0
$ use List
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1. Select the Advocate search option
2. Choose Datévise Case List

3. Enter the Bar Registration Number
4. Select the required Date

5. Select the Go option to proceed
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= DISTRICT COURT 3 <  Search by Advocate <  Search by Advocate
Case Status )
Court Complex’ 'Search by*
[ — - - RdtetgeiientDistrict and Sessions ~ Advocate Name
Bar Code
= Search by*
%\ 8&% Advocate Name Date Case List
Case Number Party Name Bar Code Advocate Bar Code*
Date Case List MAH 665 2021
T v
E P Advocate Bar Code*
LT CouseList Do
Filing Number FIR Number RREROK BB YR
7/4/2026
------------I — Cause List Date*
1 —
Advocate ! Act e e e
| S — | ittt - Total Number of Establishments in Court Complex: 3 i
:_ : RESET Total number of cases: 3 i
pa 20 s ! i
o= @@ s T District and Sessions Court, AUdhgatad (3) 1
£ ® .
TN Caves SN Case Number PartyName 1
1
- o |
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Select the Case Type option

Select the Court Complex

Select the required Case Type

Enter the Year

Select the case status option (Pending, Disposed, or Both)

Select the Go option to proceed

oakwNE

SR 2y G(G(KS aStSOGSR ONRGSNAISZT GKS G2 R&aS¢Pdzyo SN
NE YIlIeé& asStSOi GKS NBIdANBR SadlofAaKYSyd I yR
S AYF2NXIGA2Yy O

o
- Q¢ —
QX U» Q¢

t I 3%o




S/ 2dNIa { SNPAOSaE az2oAt

T
= DISTRICT COURT : € Search by Case Type
Case Status {Court Complex* {Court Complex*
FAorrgaiosDistrict and Sessions v AobeHgaliebl District and Sessions ~
[Case Type* [Case Type*
™
8&% Cri.M.A. - Criminal Misc. Application ~ Cri.M.A. - Criminal Misc. Application v
S
Case Number Party Name
(Year* Year*
“ = 2021 2021
= 7
= o)
Filing Number FIR Number Pending Disposed Pending Disposed

Total Number of Establishments in Court Complex: 3
Total number of cases: 1062

Advocate Act

Chief Judicial Magistrate , AU/MAGEENE(1053)

District and Sessions Court, #iirsogaba (9)

Home ase Status use List
A = p A~
1 O < [L1) 5I5 = [f int 515
bt N Home Case Status 5

Cause List My Cases Home Case Status
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Select the Party Namaption

Select the Court Complex

Enter the Petitioner or Respondent Name

Enter the Year

Select the case status option (Pending, Disposed, or Both)

Select the Go option to proceed

Based on the entered details, the total number of matching cases is displayed
establishmengvise. Users may select the required establishment and case number to view
the Case History and detailed information related to the case.
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Case Status — Court Complex*
AoaogelmbDistrict and Sessions > higenigetea District and Sessions v
------------ eikionaciapondint® Petitioner/Respondent*
= | e i i
y 2 VQIT' [Voar®
E. n-;n — 2021
Filing Number FIR Number ____P_ending Disposed Both @) Pending Disposed Both
o B E e 1 L
” Chief Judicial Mmm AuaogsEEd(134)
‘—l.é\\: District and Sessions Court, AGragabAE{21)
- Civil Court Senior Division, Auzangabadi(63)
.
e 6 &% B @ *© B 9
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1. Select the Act option
2. Select the Court Complex
3. Enter or select the relevant Act
4. Enter the Section (if applicable)
5. Select the case status option (Pending, Disposed, or Both)
6. Select the Go option to proceed
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Case Status (Court Complex* Court Complex*
JGISRYELEE District and Sessions v HURHOVI District nd Sessions Y
N Search Act [Search Act
(@) — e e
Case Number Party Name .
Search by Act Type * Search by Act Type
) Aadhaar Targeted Delivery of Financial and Other
F =4 éﬁg:ﬂ:as'f:ﬁ?sﬁzg&zzgigg'uﬁgd Other Subsidies Benefits and Services Act 2016
= o
) J Under Section Under Section
Filing Number FIR Number Under Section
Under Section

@) Pending () Disposed

e (@ |

Advocate

©)_Pending Disposed

» e ) |
[ — G -
e o A i
Total Number of Establishments in Court Complex: 3
O |

Total number of cases: 1

=
— District MMMW!)
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2
kB =0
Hy S Ci My Cases
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HHHHH Ci S Cause Li My Cases
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1. Select the Caveat option

2. Select the Court Complex

3. Select the Search Type

4. Enter the required Caveator Name and Caveatee Name

5. Select the Go option to proceed
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Select the Pr&Trial Application option

Select the Court Complex

Select the Police Station

Enter the FIR Number and Year

Select the required application type (e.g., Bail, Remand, or Application)
Select the Go option to proceed
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